INVITATION FOR EXPRESSION OF INTEREST FOR
GOYAL ENERGY AND STEEL PRIVATE LIMITED OPERATING IN STEEL
INDUSTRY AT RAIPUR
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Sl. RELEVANT PARTICULARS
1. | Name of the corporate debtor along | Goyal Energy and Steel Private Limited
" [ with PAN & CIN/ LLP No. CIN - U04010CT2004PTC017211
PAN - AACCG2758E
2. | Address of the registered office Ring Road No. 2 Tatibandh, Raipur, Chhattisgarh,
India - 492001
3. | URL of website Not Applicable
4 Details of place where majority of ~ [Unit No.1 - Village — Tatibandh, Vir Sawarkar Nagar,
" |fixed assets are located Raipur, Chhattisgarh
Unit No.2 - Village - Borjhara, Dharsiwa Tahsil, Raipur,
Chhattisgarh
Unit No.3 - Village — Jamul, Plot-96/A, Fauji Nagar,
Bhilai, Raipur, Chhattisgarh.
5. | Installed capacity of main products/ |As per the information made available to the RP the
services corporate debtor was engaged in production of billets
and rerolled products. Capacity details are as under:
Division Annual Capacity
MS Ingots/Billets 1,50,000 MTPA
Rerolled products 1,21,000 MTPA
Forging 30,000 MTPA
However, the corporate debtor has not been operational
for approx. last three years
6. | Quantity and value of main products/ | As per Audited financials for the financial year 2023-24
services sold in last financial year | Quantity — NIL
Value - Total revenue — NIL
7. | Number of employees/ workmen NIL (as per the information made available to the RP)
Further details including last available {Can be sought by emailing us at
8. | financial statements (with schedules) | cirp.goyalenergy@gmail.com
of two years, lists of creditors are
| |available at URL:
Eligibility for resolution applicants Can be sought by emailing at
9. | under section 25(2)(h) of the Code is | cirp.goyalenergy@gmail.com
available at URL:
10, Last date for receipt of expression of |06-06-2025
interest
1 Date of issue of provisional list of 11-06-2025
| prospective resolution applicants
19, | Last date for submission of objections [ 15_05.2025
to provisional list
13 Date of issue of final list of 18-06-2025
| prospective resolution applicants
Date of issue of information 23-06-2025
14.| memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants
15.| Last date for submission of 23-07-2025
resolution plans
16.| Process email id to submit cirp.goyalenergy@gmail.com
Expression of Interest
17 | Details of the corporate debtor's reg- [ Not made available to the RP
istration status as MSME
Note: As per the current timelines, the 270th day of the CIRP period expires on 15.07.2025. The

above-mentioned timelines are subject to further extension by the Hon’ble NCLT.

—

25

Sd/- Ashish Arjunkumar Rathi

Resolution Professional of Goyal Energy and Steel Private Limited
IP Registration Number- IBBI/IPA-001/IP-P00568/2017-18/11010

AFA Certificate Number - AA1/11010/02/311225/107783

Registered Address and Email ID with IBBI:Office No B- 508, Mahaavir Icon

Date: 22.05.2025
Place: Navi Mumbai

Plot No 89, Sector 15,CBD Belapur, Navi Mumbai, Maharashtra,400614

ipashishrathi@gmail.com
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